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(Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

MAHINDRA ELECTRICAL STEEL PRIVATE LIMITED
Name of Corporate Person Mahindra Electrical Steel Private
Limited
2 |Date of Incorporation of Corporate|10/06/2009
Person
Authority Under Which Corporate
Person Is Incorporated / Registered
Corporate Identity Number / LimitedU27100MH2009PTC193205
Liability Identity Number of Corporate
Person
Address of The Registered Office And|Mahindra Towers, P. K. Kurne Chowk,
Principal Office (if Any) of Corporate|Worli, Mumbai City, Mumbai,
Person Mah. htra, India, 400018
Liquidation Commencement Date of|19.06.2026
Corporate Person
7 |Name, Address, Email Address Anish Gupta
Telephone Number And The Regi 1| Insolvency Professional
Number of The Liquidator 105 Lotus Business Park, Ram Baug
Lane, Off SV Road, Malad (West),
|Mumbai - 400064
Phone: +91 9821099720
Email: ipanishgupta@gmail.com
Reg: No.IBBI/IPA-002/IP-N00285/2017-
18/10843
8 | LastDate For Submission Of Claims 19.07.2026
Notice is hereby given that Mahindra Electrical Steel Private Limited has commenced
voluntary liquidation on 19.06.2026.
The stakeholders of Mahindra Electrical Steel Private Limited are hereby called upon to
submit proof of their claims, on or before 19.07.2026 to the liquidator at the address
mentioned againstitem 7.
The financial creditors shall submit their proof of claims by electronic means only. All other’
stakeholders may submitthe proof of claims in person, by post or by electronic means.
Submission offalse or misleading proofs of claim shall attract penalties.

w

Registrar of Companies, Mumbai

IS

o

=)

sdi-

Anish Gupta

% i Liquidator
B;?ig_uorg%zs Reg: No.IBBI/IPA-002/IP-N00285/2017-18/10843
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